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      COURT NO.3  
(DIVISION BENCH-2)

      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE SUNIL GAUR

AT 4.00 PM

1. LPA 173/2017, C.M. APPL.10119/2017, 10120/2017, 10121/2017 & 10122/2017
RANJEET SINGH ..... Appellant

versus
GOVT OF NCT OF DELHI & ANR ..... Respondents

2. LPA 375/2017
CHHANGA SINGH ..... Appellant

versus
GOVERNMENT OF NCT OF DELHI & ANR ..... Respondents

3. LPA 790/2013, C.M. APPL.16742/2013
BIR SINGH ..... Appellant

versus
LAND & BUILDING DEPARTMENT & ANR ..... Respondent

4. LPA 650/2016
JAGDISH ..... Appellant

versus
UNION OF INDIA & ORS ..... Respondent

5. LPA 896/2013, C.M. APPL.18674/2013
BHIM SINGH ..... Appellant

versus
LAND & BUILDING DEPARMENTS & ORS ..... Respondents

6. LPA 73/2014, C.M. APPL.1542/2014 & 1543/2014
JAGBIR SINGH ..... Appellant

versus
LAND & BUILDING DEPARMENT & ANR ..... Respondent

7. LPA 74/2014, C.M. APPL.1544/2014
SARDAR SINGH ..... Appellant

versus
LAND & BUILDING DEPARTMENT & ANR ..... Respondent

8. LPA 500/2016, C.M. APPL.33048/2016 & 19265/2017
BANWARI & ANR ..... Appellant

versus
GOVT OF NCT OF DELHI ..... Respondent
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9. LPA 501/2016

MAHABIR ..... Appellant
versus

GOVT OF NCT OF DELHI & ANR ..... Respondent

10. LPA 504/2016
ISHWAR SINGH ..... Appellant

versus
GOVT OF NCT OF DELHI & ANR ..... Respondent

11. LPA 505/2016
ARJUN SINGH ..... Appellant

versus
GOVT OF NCT OF DELHI & ANR ..... Respondent

12. LPA 556/2016
SANDEEP RANA ..... Appellant

versus
GOVT OF NCT OF DELHI & ANR ..... Respondent

13. LPA 558/2016
PRAVEEN KUMAR @ PRAVEEN RANA ..... Appellant

versus
GOVT OF NCT OF DELHI & ANR ..... Respondent

14. LPA 562/2016
RISHI  PAL ..... Appellant

versus
GOVT OF INDIA & ORS ..... Respondent

15. LPA 575/2016
RAJINDER SINGH ..... Appellant

versus
GOVT OF NCT OF DELHI  & ANR ..... Respondent

16. LPA 576/2016
RATTAN SINGH ..... Appellant

versus
GOVT OF NCT OF DELHI & ANR ..... Respondent

17. LPA 578/2016
PRADEEP KUMAR (SINCE DECEASED) THR LR SANTOSH..... Appellant

versus
GOVT OF NCT OF DELHI & ANR ..... Respondent
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18. LPA 579/2016

SUKHVIR SINGH ..... Appellant
versus

GOVT OF NCT OF DELHI & ANR ..... Respondent

19. LPA 580/2016, C.M. APPL.32818/2017 & 32819/2017
SURAJ BHAN ..... Appellant

versus
GOVERNMENT OF NCT OF DELHI & ANR ..... Respondent

20. LPA 581/2016
MAHENDER SINGH ..... Appellant

versus
GOVT OF NCT OF DELHI & ANR ..... Respondent

21. LPA 582/2016
HUKUM CHAND ..... Appellant

versus
GOVT OF NCT OF DELHI  & ANR ..... Respondent

22. LPA 583/2016
HARI SINGH ..... Appellant

versus
GOVT OF NCT OF DELHI & ANR ..... Respondent

23. LPA 584/2016
MAHENDER SINGH ..... Appellant

versus
GOVT OF NCT OF DELHI & ANR ..... Respondent

24. LPA 590/2016
ROHTAS SINGH (SINCE DECEASED) THR LRS ..... Appellant

versus
GOVT OF NCT OF DELHI & ANR ..... Respondents

25. LPA 591/2016
PYARE LAL (THR LRS) ..... Appellant

versus
GOVT OF NCT OF DELHI & ANR ..... Respondent

26. LPA 609/2016
ANITA ..... Appellant

versus
GOVERNMENT OF NCT OF DELHI & ANR ..... Respondent
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27. LPA 610/2016

KRISHAN CHAND ..... Appellant
versus

GOVT OF NCT OF DELHI & ANR ..... Respondent

28. LPA 611/2016
AZAD SINGH ..... Appellant

versus
GOVERNMENT OF NCT OF DELHI & ANR ..... Respondent

29. LPA 612/2016
KISHAN CHAND (DECEASED) THR LRS ..... Appellant

versus
GOVERNMENT OF NCT OF DELHI & ANR ..... Respondent

30. LPA 613/2016
KHAJAN SINGH (DECEASED) THR LRS ..... Appellant

versus
GOVT OF NCT OF DELHI & ANR ..... Respondent

31. LPA 614/2016
RAJ SINGH ..... Appellant

versus
GOVERNMENT OF NCT OF DELHI & ANR ..... Respondent

32. LPA 615/2016
JAI PAL ..... Appellant

versus
GOVERNMENT OF NCT OF DELHI & ANR ..... Respondent

33. LPA 617/2016
RAJPAL ..... Appellant

versus
GOVERNMENT OF NCT OF DELHI & ANR ..... Respondent

34. LPA 619/2016
RAJBIR ..... Appellant

versus
GOVERNMENT OF NCT OF DELHI & ANR ..... Respondent

35. LPA 629/2016
JAI PRAKASH CHAUHAN ..... Appellant

versus
GOVT OF NCT OF DELHI ..... Respondent
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36. LPA 631/2016

BHOPAL SINGH ..... Appellant
versus

GOVT OF NCT OF DELHI ..... Respondent

37. LPA 637/2016
RAJINDER PARSAD ..... Appellant

versus
GOVT OF NCT OF DELHI ..... Respondent

38. LPA 643/2016, C.M. APPL.42677/2016 & 42678/2016
TARA CHAND ..... Appellant

versus
UNION OF INDIA & ORS ..... Respondent

39. LPA 660/2016
ANIL KUMAR ..... Appellant

versus
DELHI DEVELOPMENT AUTHORITY & ANR ..... Respondent

40. LPA 664/2016
ANIT CHAUHAN & ORS ..... Appellant

versus
UNION OF INDIA & ORS ..... Respondent

41. LPA 686/2016, C.M. APPL.45491/2016 & 45492/2016
RAJPAL ..... Appellant

versus
GOVT OF NCT OF DELHI & ANR ..... Respondent

42. LPA 64/2017, C.M. APPL.3156/2017, 3157/2017 & 3158/2017
JAIPAL SINGH ..... Appellant

versus
LAND & BUILDING DEPARTMENT ..... Respondent

43. LPA 446/2017
JEET RAM & ANR ..... Appellant

versus
UOI & ORS ..... Respondent

44. LPA 447/2017
JAGGI & ANR ..... Appellant

versus
UOI & ANR .....Respondents
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45. LPA 448/2017

SATPAL & ORS ..... Appellant
versus

UNION OF INDIA & ORS ..... Respondent

46. LPA 460/2017, C.M. APPL.23998/2017
DHANPAL & ANR ..... Appellant

versus
UNION OF INDIA & ORS ..... Respondent

47. LPA 591/2017
RAJ PAL ..... Appellant

versus
GOVT. OF NCT OF DELHI ..... Respondent

48. LPA 619/2016, C.M. 34785/2017
RAJBIR ..... Appellant

versus
GOVT. OF NCT OF DELHI AND ANR. ..... Respondent

49. LPA 81/2017, C.M. APPL.3762/2017
SATYAVATI AND ORS. ..... Appellant

versus
L&B DEPTT. AND ANR. ..... Respondent

50.   W.P.(C)  7080/2017 SARVESH SECURITY SERVICES PVT. LTD.  .......PETITIONER
 VS. IHBAS AND ANR .........RESPONDENTS

Through : Sh. Govind Kant, for Sh. Anuj Saini, Advocate, for applicant, in 
Item No.2. 
Sh. N.S. Dalal and Sh. Amit Dhankhar, Advocates, for petitioners, in Item Nos. 
3, 6 and 14. 
Sh. Sanjay Poddar, Sr. Advocate with Sh. Yeeshu Jain, Standing Counsel, Ms. 
Jyoti Tyagi and Sh. Govind Kumar, Advocates, for L&B in Item Nos. 1, 2, 3, 5 
to 11, 15, 17, 18, 20 to 29, 31, 32, 34, 35, 37 to 46. 
Sh. Biraja Mahapatra, Advocate, for L&B in Item Nos. 4, 12, 13, 16, 19, 30, 33 
& 36. 
Sh. Arun Kumar Pathak, Advocate, for petitioners, in Item Nos. 4, 38, 40, 43, 
44 to 46. 
Sh.  B.S.  Maan,  Ms.  Smita  Maan,  Sh.  Vishal  Maan,  Sh.  Paritosh  Tomar,  Sh. 
Satyawan  Rathore,  Sh.  Naresh  Maan  and  Sh.  Aditya  Singh,  Advocates,  for 
petitioners, in Item Nos. 8, 10 & 11. 
Sh. V.P. Rana and Sh. Yogesh Saini, Advocate, for appellant, in Item Nos. 12 & 
13. 
Sh. Vikas Mehta and Sh. Rajat Sehgal, Advocates, for petitioners, in Item Nos. 
15 to 34 and 9. 
Sh. Nawal Kishore Jha, Advocate, for DDA, in Item Nos.16, 18, 21 and 22. 
Sh. I.S. Dahiya, Advocate, for petitioner, in Item Nos. 41 & 42. 
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Ms. Shobhana Takiar, Advocate, for DDA, in Item No.2.
Sh. Arun Birbal and Sh. Sanjay Singh, Advocates, for DDA, in Item Nos. 3, 4, 
26 to 30, 33, 34 and 41. 
Sh. Manika Tripathy Pandey and Sh. Ashutosh Kaushik, Advocates, for DDA, in 
Item Nos. 9, 17, 32, 44 and 46. 
Sh. Pawan Mathur, Advocate, for DDA, in Item No.10
Sh. Karan Sharma and Sh. Rohit, Advocates, in Item Nos. 11, 24, 31 and 39. 
Sh. Jitendra Kumar Tripathi with Ms. Vipul Agrawal and Sh. Anshuman Nayak, 
Advocate, for UOI, in Item No.14.
Sh. Kush Sharma, Advocate, for DDA, in Item Nos. 15 and 20. 
Sh. Nawal Kishore Jha, Advocate, for DDA, in Item Nos. 16, 18, 21 and 22. 
Sh. M.K. Singh, Advocate, for DDA, in Item No.19. 
Sh. Kunal Sharma, Advocate, for DDA, in Item Nos. 25 & 26. 
Sh. Rajiv Bansal, Sr. Advocate with Sh. Kush Sharma, Ms. Vasudha Trivedi and 
Ms. Kanika Singhal, Advocates, for DDA, in Item No.31. 
Ms. Geeta Mehrotra, Advocate, in Item Nos. 35 to 37. 
Ms. Mrinalini Sen, Standing Counsel with Ms. Kritika Gupta, Advocate, for DDA, 
in Item Nos. 38 & 43. 
Sh. Sarat Chandra, Advocate, for Respondent No.4, in Item No.45.
Sh. N.S. Dalal, Advocate, for petitioner, in Item No.47.
Sh. Yeeshu Jain and Ms. Jyoti Tyagi, Advocates, for respondent in Item Nos.47 
& 48.
Sh. Rajat Sehgal, Advocate, for petitioner, in Item No.48.
Sh. Arun Birbal and Sh. Sanjay Singh, Advocates, for respondents in Item No.48.
Mohd. Shahid Azad, Md. Aslam and Sh. Ashutosh Rana, Advocates, for petitioner, 
in Item No.49.
Sh. Kirtiman Singh, CGSC with Waize Ali Noor, Advocates, in Item No.49.

COURT NO. 6 
(DIVISION BENCH-III)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE NAVIN CHAWLA

AT 2.15 P.M.

1. W.P.(C) 11182/2015 JAHID ALI CHANDRA  SHEKHAR,SAAD ANWAR
VS. UNION OF INDIA & ORS. DEV P. BHARDWAJ
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COURT NO.34  
(DIVISION BENCH-VIII)
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MR. JUSTICE NAJMI WAZIRI

AT 2.15 P.M

1. CRL.A 118/2016 SULEMAN ALIAS PILLU AJAY VERMA 
VS. STATE OF NCT OF DELHI RAJNI GUPTA

2. CRL.A 1237/2013 HARJEET SINGH @ RAJU HARSH PRABHAKAR
VS. STATE OF DELHI ANIRUDH TANWAR

RAJNI GUPTA

COURT NO. 25 
HON'BLE MR. JUSTICE J.R.MIDHA

1. FAO 135/2016 SHRI KRISHAN R.K. SAHNI 
   CM APPL. 11283/2016 VS. JASODA DEVI & S.L. KASHYAP
   CM APPL. 34897/2016 ORS.

COURT NO. 11 
HON'BLE MS. JUSTICE INDERMEET KAUR

1. W.P.(C) 10102/2016 KAMLA DEVI SOHAN RAJ MAYANK MANISH 
   CM APPL. 17247/2017 SINGHVI JAIN COLLEGE ARUNIMA DWIVEDI

VS. NATIONAL COUNCIL FOR 
TEACHER EDUCATION & ANR.

COURT NO. 16
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2.15 P.M
1. W.P.(C) 1798/2016 R.P. TAK ANJU BHATTACHARYA 
   CM APPL. 7698/2016 VS. SECRETARY, MINISTRY NANDITA CHANDRA
   CM APPL. 10460/2016 OF HEAVY INDUSTRIES ABHIMANYU SINGH KHATRI

& PUBLIC ENTEPRISES & UMESH SHARM, PRADEEP JHA
ANR. SANJIV SEN, DEV J. ROY

ALOK SINHA, 
RAJIV SHANKAR DWIVEDI
S.K. SHANKAR

2. W.P.(c) 7517/2015 AJMER SINGH MANDHAVI DIVAN,MANAN VERMA
VS. GOVT. OF NCT OF R.K. GUPTA, NIDHI KHANNA
DELHI & ORS. ANUJ AGGARWAL, NITI JAIN

HIMANSHU PATHAK
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COURT NO.30  
HON'BLE MR. JUSTICE I.S.MEHTA

1. CRL.M.C 2297/2017 PRAMOD KUMAR BAJAJ PETITIONER IN PERSON 
VS. THE STATE & ANR. HIREIN SHARMA

2. CRL.M.C 2298/2017 PRAMOD KUMAR BAJAJ & ORS. PETITIONER IN PERSON 
   CRL.M.A 15628-29/2017 VS. THE STATE & ANR. HIREIN SHARMA

3. CRL.M.C 5371/2014 RAKHEE GUPTA PETITIONER IN PERSON 
VS. STATE NCT OF DELHI & HIREIN SHARMA
ANR.

4. CRL.M.C 5372/2014 RAKHEE GUPTA PETITIONER IN PERSON 
VS. STATE NCT OF DELHI & HIREIN SHARMA
ANR.

5. CRL.M.C 137/2013 B.C. GUPTA & ANR. RAKHEE GFUPTA
VS. PRAMOD BAJAJ & ORS. PETITIONER NO. IN PERSON

HIREIN SHARMA

6. CRL.M.C 2948/2013 OPTIMYSTIX ENTERTAINMENT SUDHIR NANDRAJ JOG
   CRL.M.A 17220/2013 INDIA P. LTD. & ORS. MITHILESH KUMAR

VS. PRAMOD BAJAJ & ORS. HIREIN SHARMA

7. CRL.M.C 1298/2013 RAKHEE GUPTA R.N. VATS, MADHU SAINI
   CRL.M.A 4032/2013 VS. PRAMOD BAJAJ & ORS. SANJEEV KUMAR ANAND
   CRL.M.A 10235/2017 SUMIT GARG, 

PETITIONER IN PERSON
HIREIN SHARMA

8. CRL.M.C 3577/2013 N S BUNDELA RAVIN RAO, R.N. VATS, 
   CRL.M.A 13046/2013 VS. STATE & ANR. MADHU SAINI, 
   CRL.M.A 16743/2013 SANJEEV KUMAR ANAND,  

SUMIT GARG,
HIREIN SHARMA

9. CRL.M.C 4660/2013 RISHI PAL RAVIN RAO, R.N. VATS
   CRL.M.A 16742-43/2013 VS. STATE & ANR. HIREIN SHARMA

10. CRL.M.C 4663/2013 KRISHAN PAL RAVIN RAO, R.N. VATS
   CRL.M.A 16752-53/2013 VS. STATE & ANR. HIREIN SHARMA

11. CRL.M.C 4664/2013 SUDESH DAHIYA RAVIN RAO, R.N. VATS
    CRL.M.A.16755-56/2013 VS. STATE & ANR. HIREIN SHARMA
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COURT NO. 28  
HON'BLE MR. JUSTICE R.K.GAUBA

AT 2.15 P.M.

1. FAO 368/1999 SANJEEV JUNEJA JYOTI SINGH, AVADH KAUSHIK
VS. STATE & ORS. DEVASHISH MAHARISHI, AKHIL SIBAL

ANSHUL NARAYAN, RAKESH SACHDEVA
SANJAY VASHISHTHA, L.A. VASHISTHA

COURT NO.32  
HON'BLE MR. JUSTICE VINOD GOEL

AT 10.30 A.M

1. CRL.A 371/2017 GURDIP SINGH ANAND SAGAR SAXENA 
VS. JOSEPH DANIEL ATUL KUMAR

2. W.P.(CRL) 1490/2011 S.P. SAXENA S.P. MEHTA
VS. CBI SANJEEV BHANDARI

3. W.P.(CRL) 1232/2017 AVINASH @ JANU AJAYINDER SANGWAN,TARUNAESH KUMAR
VS. LT. GOVERNOR OF KARUNA NIDHAR RAWAL, DEEPAK SHERAWAT
DELHI & ORS. ROHAN SHARMA, ANIRUDHA KUMAR

RAJESH MAHAJAN, SACHIN GUPTA

    HIGH COURT OF DELHI                            
    26.09.2017                              REGISTRAR (LISTING)
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                 COURT NO. 19 
                         HON'BLE MR. JUSTICE YOGESH KHANNA

    FOR PRONOUNCEMENT OF JUDGEMENT
48. CO.A(SB) 36/2014          COMMISSIONER OF CUSTOMS      KAMAL  NIJHAWAN              
                              Vs. OFFICIAL LIQUIDATOR      AMIT BANSAL,AKHIL KULSHRESHTHA 

D BHATTACHARYA, M MISHRA
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COURT NO. 19 (OS-F)
HON'BLE MR. JUSTICE YOGESH KHANNA

16. CS(COMM) 973/2016         M/S XEGENT CONSULTANTS PVT   YAKESH ANAND, NIMIT MATHUR          
                              LTD                                          
                              Vs. EA WATER PVT LTD & ORS                                

********
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